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A.G. ADITYA SHENOY
 ADVOCATE, 

VASANTH, T.D. ROAD NORTH END COCHIN- 682035
PHONE – 0484-2354941, 097450 87130 
EMAIL – ADVADITYASHENOY@GMAIL.COM
EDUCATION
 SHAPE 





Primary and Higher Secondary Education 
1986 – 2000
 CHINMAYA VIDYALAYA, VADUTHALA 

 ERNAKULAM.

· 1998 - All India Secondary School Examination –  65.6% 
· 2000 - All India Senior School Certificate Examination – 73.8 %
Graduation 
2000- 2003
CHINMAYA VIDYAPEETH, WARRIAM ROAD, 

     ERNAKULAM

· B.Com with Elective Subject in Co-operation Law– 59.5%

2003- 2006
SCHOOL OF LEGAL STUDIES, 

COCHIN UNIVERSITY OF SCIENCE AND

TECHNOLOGY, ERNAKULAM, KERALA

· LL.B with Elective Subject in Insurance Law – 60.9%
PROFESSIONAL EXPERIENCE  
 SHAPE 



Enrolled as an Advocate and commenced practice before the High Court of Kerala and other Subordinate Courts from the year 2006. Specializes and Regularly handles cases in Constitutional Law, Admiralty & Maritime Law, Company Law, Banking Law, Labour and Industrial Disputes, Service Law, Family Law, Trade Mark and Patents and Law of Motor Vehicles, Civil and Criminal Law and other allied Miscellaneous cases before the High Court, and other Subordinate Courts, for the past 10 years. Regularly appears in Arbitration Proceedings, Sale Tax Tribunals, Central Excise, Customs & Service Tax Tribunals and Various Consumer Protection Forums.
Started a firm under the name and style M/s. A.G. Aditya Shenoy & Co. and currently heading the same. The firm has started a branch office in Bengaluru, Karnataka in the year 2016 and also undertakes business in the neighboring states thus expanding its area of operation. 
PROFESSIONAL MEMBERSHIP 

Member of The Kerala High Court Advocates Association 

Member of The Bar Council of Kerala
ACHIEVEMENTS & EXTRA CURRICULAR ACTIVITIES  

· Guest Lecturer for Labour and Industrial Laws at Chinmaya Vidyapeeth, Warriam Road, Cochin, an institution under the aegis of the Chinmaya Mission and recognized by the Mahatma Gandhi University.

· Inducted in the Panel for entrustment of State Brief in the High Court, in the year 2010 and continuing to be a member since then. Has been regularly and successfully defending cases handed over by the registry, from time to time. 

· Appointed as an Advocate Commissioner/Liquidator in Company Petition 11 of 2002, in the winding up of Keltron Counters Limited, Trivandrum, for the purpose of making the List of Creditors and processing their Claim. Acted as the Interim liquidator appointed by the Hon’ble High Court for the company and raised and thereafter disbursed an amount of more than 3.75 crores to the creditors and revived the company.

· Arranged and conducted classes for Legal Awareness Conducted by Cochin University Legal Aid Clinic (CULAC) 

· Awarded the ‘Best Sportsman of the Year’ by the Kerala High Court Advocates Association for the Years – 2007-08 and 2008-09

· Appointed Pro Bono Advocate under the Department of Justice, Government of India in the year March, 2017 and regularly and successfully defending cases handed over by the Department of Justice, Government of India, from time to time

LANGUAGES
 

· ENGLISH

· HINDI

· MALAYALAM

· KONKANI

· TAMIL
MAJOR CORPORATE CLIENTS REPRESENTED

· ALBATROSS MARINES SERVICES

· MYEASYDOCS.COM
· PADMASRI TEXTILES PVT LTD
· ABAD FISHERIES PVT LTD
· M/s Embiotic Laboratories (P) Ltd.
PERSONAL INFORMATION

· FATHERS NAME: Late Sri. A.N. Guna Shenoy
· AGE & DATE OF BIRTH: 35 years, 07/05/1982

· PROFESSIONAL STATUS : Lawyer

· MARITAL STATUS: Married 

· CHILDREN - One 

· RELIGION & CASTE –HINDU, GOWDA SARASWATH 

     BRAHMIN (GSB)
DATE – 29/12/2017
PLACE -  COCHIN
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